GOVERNMENTOF INDIA
MINISTRYOF FINANCE
DEPARTMENTOF FINANCIAISERVICES

LOK SABHA

STARRED QUESTION NO. #2
TOBE ANSWEREDON THE 2NP February2018/ Magha13, 1939 (SAKA)
Banks’ Stake Sales to Raise Capital

*2. SHRIV.ELUMALALI:

Willthe Ministerof FINANCEDbe pleased to state:

(a) whetherthe Banks are planningto go for stake sales to raise capitalin 2018 and
if so, the detailsthereof;

(b) whetherthe Public Sector Banks are also planningfor strategicsales and if so,
the detailsthereof;

(c)  whetherthe privatelendershave made a move to extractvalue throughlistingof
theirsubsidiaries;and

(d) if so, the detailsthereof?

ANSWER
THEFINANCEMINISTER
(SHRIARUNJAITLEY)

(a) to (d): A Statementis laid on the Tableof the House.



STATEMENT FOR LOK SABHA STARRED QUESTION NO.*2 FOR 2NP
FEBRUARY 2018 REGARDING “BANKS’ STAKE SALES TO RAISE
CAPITAL”BY SHRI V.ELUMALAI,MEMBER OF PARLIAMENT.

() to (d): Banks, from time to time, review investmentsmade by them to unlockvalue
by way of capital receipts. As per regulationsof Securities Exchange Board of India
(SEBI),a listed entityis requiredto make disclosureto stock exchange regardingsale of
investments which are materialin nature and not in normal course of business. SEBI
regulationsdo not distinguishsale of investmentsin terms of strategicor othersales.

The choice of the mode of stake sale to optimise value is dependent on marke
conditions. Private placement and Initial Public Offer provide different advantages
dependingon nature/quantunof investmenttiming,investorattractivenessthereof,and
the cost and time involvedin the process. Sellers, includingprivate lenders, choose the
mode of sale based on theirassessment of marketconditionsand associated advantages.

As regards investments of Public Sector Banks, details of proposed sale of shares /
strategic sale of their subsidiaries,as disclosed by the banks to stock exchanges, are at
Annex.



Annexurt

Lok Sabha StarredQuestionNo. *2 for2.2.2018,regarding “Banks’ Stake Sales to
Raise Capital”

Proposed stake sales disclosed to stock exchanges since 1.10.2017

S.N. Bank Name of company Date of Board
approval
1 | CanaraBank CanbankFactorsLtd. 23.10.2017
2 | CanaraBank CanFinHomesLtd. 21.11.2017
3 | CanaraBank CanbankComputerServices Ltd. 21.11.2017
4 | CanaraBank NationalStock DepositoryLimited 20.12.2017
5 | IDBI Bank NationalStock Exchange India Limited 27.11.2017
6 | IDBI Bank NationalStock DepositoryLimited 5.12.2017
7 | IDBI Bank NSDL eGovernancelnfrastructureLimited 11.12.2017
8 | PunjabNationalBank | PrincipalPNB Asset ManagementCompany 2.11.2017
9 | PunjabNationalBank | PrincipalTrusteeCompanyPvt. Ltd. 2.11.2017




